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million hectares of forest area has been 
diverted 0 other u e durin, the last 
three decad. The proaramme for tree 
pI utiog taken up at all unprecedented 
scal and higb priority liven to conserva-
tion of forests and programmes of afiores-
tation under the new 20-Poi.nt P mnl.e 
ar expect d to check degradation f de-
forested lands. 

(b) 0, ir. 
(c) Yes, ir. 

(d) Th following Centrally ponsored 
schemes, are under implementation:~ 

(i) oil Con ervation in th Catch-
m nt of River Valley Projects; 

(ii) lntegrated ,Watershed Mana~e-
ment in the Catchment of Flood Pro.ne 
Rivers; 

Oi) Soil, Wate] and Tree Conserv.l-
·on in ale Himaloyas; 

(iv) Contro] of Shifting Culti vation; 

(v) Strengthening/Creation of State 
Soi] Survey Or~anisations; and 

(vi) 0 ial For try ]Farm Fore try. 

ln addition to tl e above, sizeable plO-
gramme of soH con ervadon, afforestation 
and raL ng :>f heiter belt arc being im-
plemented under Drought Prone Area 
Proaramme, De ert D Vlelopment Pro-, 
gramme and National Rural Employment 

. Programme under the Mini try of Rural 
Development. The Govt. of India bace 
further recently con tituted a National 
Land Board and a National Land Re-
ources Conservation and Development 

Commission. 

M ter fa for Delhi 

217. ,DR. VASANT KUMAR PAN-
DIT: wm the Minister of WO AND 
HOUSING b pleased to state 

(a) whether Government have held anY 
.inquiry in the D.D.A's failure in imple-
menting th Ma ier Plan for old Delhi 
a directed by the Public Account Com-
'mittee of Parliame.n in it Report sub-

jttOO jn ' ovember, 1982; and 

(b) if nol, the re on therefor? 

THE Ml 1 TE OF PARLIAME-
TARY A AI, P R S D 
WORK D HOU~lNG (SHRI nu "A 

I GH) (a) No, Sir. 

(b) Th M t r Plan objective ' f re-
duction of population in ,the walled City 
and r gul tion of commercial use al'e 
ougbt to b c.aieved through the M'aster 

PI n, 22 Zonal plans and action 1 ns to 
be implemented by invoking the pro 1 io s 
of the Delhi Developemnt Act, the Muni· 
cipal arporation of Delhi t and tho 

lum Ar (Improvement and CJeara ) 
Act. The DDA has reported that 
peri nce ha hown that due to non-a rID-
ability of v an 1 nd in the wall d. 1ty 
and difficulty in . quiring largely built up 
area , the implementation get retarded. 
An the arne environmental improveme t 
ha been undertaken partly through environ~ 
mental improvement programme and by 
creation of lum tenements by the DO . 

orne progres ba been achieved in r -
tricted good traffic movement by the Rail-
,way who have hifted their main yard 
to Okhla. . miJar proposal to div r...i y 
heavy truck movement by locating w:u ~ 
houses out ide the Walled City and e tab-
Iishing comprehen jve transport nagar ar 
in hand. In view of thi , the Governm t 
do not con ider it neces ary to hold an 
inquiry ioto the matter. 

Au lentatioD 0 levy D2ar qua tify 

*218. SHRI BHEEKHABHAI: Will the 
Mini ter of FOOD AND CML SU P-
LI be pleased to tate: 

(a) whether in view of ugar pradu tion 
being at a)J time hig'il Government pro-
po e to augment the quantity of levy u-
gar to benefit the con umer ; 

(b) het.her ugar production ha dou-
bled over the previou year; 

(c) if 0, the mode of di posa} th re.-
of; and 

(d) whether the con urner' quot will 
increased; 

TH MI ISTER 0 STATE 0 HB 
MI ISTRY OF FOOD AND CIVIL 

UPPLIE (SHRI BHAGWAT BA 
ZAD) · (a) to (c). ugar production in 

19 1- 2 ugar year tOllch d 4.3 1a 
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to.nn comp red t 51.4 lakh tonne 
in t 9 0- 1 thu r c riling an in r a of 
63.9 p r cent. u:~ar pf ducti n in 
19 2- 3 ugar ye'ar ha been e timated at 
75.80 lakh tonnes. Earlier levy sugar 
quo as for States had b n fixed n 
the b i of population a on 1-4-1978 
taking 425 gram per capita availability. 
Thi has b en rai ed upwards from 1-4 ... 
1982 on the basis of popula1~ion a on 
1-3-1981 thu raising the monthly levy 
alloc, tion from 2.71 ]akh tonne to 2.94 
la tonne. To keep r: he mar et price 
at Tea onable level month relea es of 
free ale ugar haVe been ub tantially te-
Pped up. Effort are under way to ~ncrea e 
i1l!~e nat con umption considerably over 
1a t year in view of the record production. 
Export of ugar under International Su-
gar Agreement 1977 are being envisaged. 

l An i.itia} buffer stock of 5 lakh tonne.' 
of sugar ha at 0 been created to help 
tid over the problem of huge stock 
.resulting from this record produCl~ion. 

(d) Since the sugar ea on i till pro-
gres ing the exaet production pro pect 
are not yet knOlWn. 1m of levy sugar 
alloc tion to State having already been 
t pped up there j no immediate pro-

po al for making a further increa c jln (he 
ame. 

o plain Regarding DDA Self Financing 
Fla in H uz Khas, New Delhi 

*219. HRI RAVINDRA VARMA: 
SHRT P.K. KODIY AN: 

Will the Minister of WORKS AND 
OUSI G be pleased to state: 

(a) whethlu orne r idential fi ts hav 
rec ntly been Con ,tructed in the Hauz 

ha rea of ew Delhi under the DDA 
If-financing scheme; 

(b) if 0 1 th number there. of; 

(c) wh th~r complaints with regard to 
ub~standard material u ed in thes fiat 

have b n received; and 

(d) if 0, th tep ta ken to remove 
the e omplaint? 

(a): ir. 

(b) 380. 

c) h DD'A ha r ported 
complaint rec~ived from the u~ 

Khas DD O~ner Welfare ociety. 
ciety. 

(d) The DDA ha reported that de.tailed 
quality control in pections had hown ,that 
the house re tructurally ound. It h 
fu rth r reported that a few minor def~ots 

which were pointed out are being attended 
to. 

Production and Export of Su I' 

*220. HRI B. D. SI OH: 
5HRI RASHEED MA 000: 

Will the Minister of 00 A D CI-
IL SUP PLI S be .pleased to tate: 

(a) whether it is a fact that while there 
ha been re ord sugar production in the 
country, the~ ha bee~ stagnation 'n 
the domestic consumption and that Gov-
ernment propose to export ugar; 

( b) if o. wha tithe e timated sugar 
¢,oouction during the current cru hin.g 

ason atld wh t are the .rea on f~r 
tagnation in the dome tic con 'umption; 

(c) what i the quantity of sugar likely 
to be exported and whether there i like-
lihood in the price of sugar coming down 
in the dome. tic market becau e of the re-
cord production; and 

(d) if n t, the rea ons therefor? 

THE MINI T R OF STA E 0 THE' 
MINlST Y OF OOD AND CIV[L 

UPPLIE (SHRI BHAGWAT JHA 
AZAO) (a) and (b). ugar Pr duction in 
1981-82 ugar year touched 84.38 l~ 
tonne as comp red to 51.4 .1' kh tonn s 
in 1980-81 thu recording an increa e of 
63.9 per qent. ugar production in 1982-
83 ugar year ha been e timated at 75:80 
lakh lonnes. 

Internal con umption of ugar during 
1981-82 ugar year has not been tagn 11t 
and ha, in fact. increa ed to 57.11 lakb 
toanes from 49,89 lakh tonne during 




